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Special

SHRI LAL K. ADVANI:
have it introduced
terruptions),

THE DEPUTY CHAIRMAN: It was
circulated. But because it was rain-
ing it could not reach you.

SHRI LAL K. ADVANI: || can be
taken up on Monday. But we will be
_ abiding by the rules. (Inferruptions)

AN HON. MEMBER: If you do not

want to follow, suspend the rule.
{Interruptions)

THE DEPUTY CHAIRMAN: We go
by your aavice, Mr. Advani. Thank
you. So, all these will not go now.
Now we can have .. (Interruptions).

SHRI H. K. L. BHAGAT: [ would
not like to give any opportunity to the
.~ hon. Members while introducing the
"Bill...in case some of them have
received ... (Interruptichis). All - right.
"We can introduce the Bill which you
_say you have not received on Monday.
{Interruptions) T am accepting your
" point.

SHRI NIRMAL CHATTERJEE: Just
two days ago we objected to the intro-
duction of the Bill and there was a
good deal of discussion on the intro-
duction stage itselt.  (Interruptions).
We have not seen the Bills.

SHRI H. K. L. BHAGAT: We will do
it on Monday if you like. I does not
make any difference. We can
introduce it on Monday if you have
not received. Most of you might have
received them, (Interruptionsy

We
on Monday.

can
(In-

SHTRI K. MOHANAN (Kerala): No.
You ask your office.

THE DEPUTY CHAIRMAN: We can

introduce and discuss § op  Monday.
Now, Shri Sharad Yadav,
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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT):
Madam, if the hon. Members have
received the other Bills, I can intro
duce my Bill. (Interruptions)

SHRI PARVATHANENI UPENDRA
{Anghra Pradesh): What i your BilJ?
There is nothing listed. :

SHRI RAJESH PILOT: I will intro-
duce my Bil, Madam.
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SPECIAL MENTIONS

Reported strike by Newspaper sorrespon-

dents to press their demands
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NEED FOR LOOKING INTO THE
WORKING OF N.T.P.C.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Sir, T rise to draw
the attention of this House on which,
I am sure, all my colleagues are going
to associate themselves with me since
this ig a very important issue. We have
been talking, in the same breath, of
going into the twenty-first century.
But are we going into it with candle
lights? There is extreme shortage of
power in our couniry today and we
have haa Ministers giving us explana«
tions saying that the rain Gods were
not kind enough., Now the rain Gods
take care of hydel power generation.
So, naturally, when the rain gods are
not doing their job, it ig time for u9
to wake up and decide what we can
do about it. Naturally, the focus shifts

" to thermal power generation. Now, the

NTPC which, as I foresee, is going to
be a predominant factor in the devel-
opment of our technology and in
everything else in this country and
we have to oxamine the objectives of
the NTPC. What has the NTPC achie-
ved? There is a news item which I would
ike to d raw the attention of the House
to, It rays:

“Generation of power at the Bon-
gaigaon thermal power station in
Assam has been below the desired
level due to various reasong like dis-
turbances, shortage of trained staft
and the problem of equipment.”

This was disclosea by the Industry
Minister, Mr. Vengal Rao in a written
reply to Mr. Birla in the Rajya Sabha.
The Minister has also said that no
major complaints have been recelv
from the other State Governments r
garding the BHEL generators. No
this means that we have taken th
onus of responsihility of saying tha
the BHEL is on par with any other
unit in any other country. However,
there are other aspects which we have \
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